INCOME TAX APPELLATE TRIBUNAL, KOLKATA

REVISED CAUSE LIST OF D BENCH FOR 02-APRIL-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 1350/KOL/2023 2015-16 [A] BISWANATH RAKSHIT

2 | ITA 1040/KOL/2025 | 2015-2016 |[A] SHEIKH NASIRUDDIN

3 | ITA 1882/KOL/2025 | 2017-2018 |[A] SURENDRA PRASAD CHAURASIA

4 | ITA 1953/KOL/2025 2021-22 [D] RAJESH AGARWAL .

5 | ITA 1954/KOL/2025 | 2015-16 | [D] TARASHAKTI CONSTRUCTION PRIVATE LIMITED ‘\;{\‘ ‘CK“;'{'
6 | ITA 2231/KOL/2025 2017-18 | [D] RAVI VANIJYA PRIVATE LIMITED

7 | ITA 2649/KOL/2025 | 2012-2013 |[A] SUOLIFICIO LINEA ITALIA INDIA PVT. LTD.

8 | TA 2742/K0L/2025 | 2006-2007 [\Eé]o'\r/IIEOD KUMAR NEOTIA, LEGAL REPRESENTATIVE HARSHAVARDHAN

o | ITA 2743/KOL/2025 | 2007-2008 '\Eég)_\r/%EOD KUMAR NEOTIA, LEGAL REPRESENTATIVE HARSHAVARDHAN

10 | ITA 2774/K0L/2025 | 2017-2018 | [A] SHREE AMBIKA STORES PVT. LTD.

11 | ITA 2884/KOL/2025 | 2006-2007 ,\Eég)_\‘{%EOD KUMAR NEOTIA, LEGAL REPRESENTATIVE HARSHAVARDHAN

12 | TTA 2885/K0L/2025 | 2007-2008 r\[légj‘\r/%,’:OD KUMAR NEOTIA, LEGAL REPRESENTATIVE HARSHAVARDHAN

13 | ITA 3024/KOL/2025 2019-20 [A] PAWAN KUMAR MODI

14 | ITA 3233/KOL/2025 | 2014-2015 |[A] VARDAMAN INFRACON PRIVATE LIMITED

15 | ITA 3237/KOL/2025 | 2016-2017 |[A] YUCON JUTE PVT. LTD.

16 | ITA 3267/KOL/2025 | 2016-2017 |[A] SUMANA RAY

17 ITA 88/KOL/2026 2019-2020 | [A] SANTOSH KUMAR RUNGTA

18 | ITA 95/KOL/2026 2018-2019 | [A] RURAL ENGINEERING CO. PVT. LTD.

19 | ITA 96/KOL/2026 2020-2021 | [A] PULAK BARMAN

20 | ITA 2687/KOL/2024 | 2017-18 |[A] PYARELAL SHAW C [ £ &mu
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